3409 Written Answers [ RAJYA SABHA ]  to Questions 3410
Riilway Sta.ion Route Date of first
mileage opening for
public service
Eastern {iy Howrah-Sheoraphuli . . 10 I-13-57
(i) Sheoraphuli-Bandel . . i4 13-12-57 ’
{iii) Sheoraphuli-Tarakeshwar . 22 30-3-58
(iv) Bandel-Memari . . 26 24-7-58
(v) Memari-Burdwan . 16 15-8-58
) ' ToTAL T _3;8_

TRAINING OF WORKERS IN RURAL HOUSING
AND ROAD CONSTRUCTION

TSHRI DEOKINANDAN
*344 NARAYAN:O 1 QHRIN.
RAMAKRISHNA

[ TIYER:
Will the Minister of COMMUNITY

DEVELOPMENT AND CO-OPERATION be pleased
to state whether Government propose to open
training centres in different parts of the
country to train workers in ruarl housing and
cheap road construction? If so, will he please
state where these centres are going to be
opened and at what cost?

Tue DEPUTY MINISTER oF COM-
MUNITY DEVELOPMENT AND CO-
OPERATION (SHRI B. S. MURTHY): The
Ministry of Community Development have no
scheme to open training centres for imparting
training to workers in rural housing and cheap
road construction. The Ministry of Works
Housing and Supply have, however, drawn up
a scheme to set up six centres in six
Engineering Institutions for undertaking work
on rural housing relating to research, training
and extension. It is estimated that a sum of Rs.
4" 5 lakhs would be required for the
establishment of these centres, including
running costs for the first year.

PROFITS MADE BY SUGAR MILLS

*545. SHrRi DEOKINANDAN NARA-
YAN: Will the Minister of FOOD AND
AGRICULTURE be pleased to state the total
amount of profits made by the sugar mills
during 1957-58 and 1958-59?

THE MINISTER oF FOOD AND AGRI-
CULTURE (SHRI A. P. JAIN): The required
information is not available.

FLOOD PROTECTION SCHEMES TO FIGHT
TIDAL FLOODS IN ORISSA

*546. SHRI MAHESWAR NAIK: Will the
Minister of IRRIGATION AND POWER be pleased
to state:

(a) whether the Government of Orissa
submitted to the Central Government for
examination certain flood protection schemes
to fight tidal floods in the coastal districts of
Orissa; and

(b) if so, what action has been taken by
the Central Government in this regard?

THE DEPUTY MINISTER oF IRRI-
GATION AND POWER (SHrIJ. S. L. HATHI):
(a) No, Sir.

(b) Does not arise.

ELECTRICITY REQUIREMENT IN DELHI

*547. SHRI MAHESWAR NAIK: Will the
Minister of IRRIGATION AND POWER be
pleased to state:

(a) what is the total normal requirement
of electricity for Delhi, both for industrial and
domestic purposes;

(b) whether the existing generating
stations are fully equipped to supply the entire
requirement; and

(c) whether any extra provisions are now
being made to prevent frequent breakdowns
due to increased loads during summer
months; and if so, what?



